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PART IV.

Regulations, Orders, Notifications and Rules, of the Government 

of India, of the Government of Bihar, and of the High Court. 
Papers extracted from the Gazette of India and Provincial 

Gazettes. Orders of Commandants of Volunteers Corps.

Indian Press (Emergency Powers) Act, 1931 
(XXIII of 1931), His Excellency the 
Governor hereby declares to be forfeited to 
His Majesty all copies, wherever found, of 
the book in Telugu entitled “Anna” 
published by Dharba Srf Eamamurti cf 
Bhimavaram, West Godavari district, and 
printed at “ Sri Rama Press, ” Bajahmundrv, 
East Godavari district, and all other docu­
ments containiug copies, reprints or trans­
lations of, or extracts from, the said book, 
inasmuch as it contains passages tending to 
incite people to the commission of offences 
involving violence, i. e., matter of the nature 
described in section 4(1) of the said Act, as 
amended by section 19 of the Criminal Law 
Amendment Act, 1932 (Act XXIII of j932).

By order of His Excellency tho Governor, 
PI. M. PIOOD,
Chicf Secretary.

HOME, REVENUE AND FINANCE 
DEPARTMENT.

NOTIFICATION.

The Jlth January 1939.
No. 94-C._The following notification by

the Government of Madras is republished 
for general information.

By order of the Governor, 
p. T. MANSFIELD, 

Chief Secretary to Government.

Public (General) Department.

The 5th November 193S.
G. 0.; No. 1834. —In exercise of the 

conferred by section 19 o eI o wers
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The GLh January 1939.

No- IOS-Com.—The notification, issued 
by the Government of India, .Finance 
Department (Central Revenues), is republi­
shed for general information*

LAW, COMMERCE AND LABOUR 
DEPARTMENT.

NOTIFICATIONS. 
The 5th January 1939.

Nc. 70-Com.—The following notification, 
issued by the Government of India in the 
Department of Commerce, is republishe 
for general information.

By order of the Governor, 
C. G. NA1R,

Secretary to Government.
By order of the Governor,

C. G. NAIR, Central Excises.
Secretary to Government.

New Delhi*-the 2nd April 1938.

No. 54. — In exercise of the powers con­
ferred by section 7 of the Matches (Excise 
Duty) Act, 1934 (XYI of 1931), the 
Central Government is pleased to prohibit 
absolutely the bringing of matches into 
British India from the territory of the 
Rajkot State in the Western India States 
Agency with effect from the 6th April, 
I93S

Import and Export Regulations.
New Delhi, the 17th December 193S.

No. 30 l(7)-Tr(I.E.R)/3 r.—1 n exercise 
of the powers conferred by sub-section (4) 
of section 1 of the Indian Rubber Control 
Act, 1934 (XXVIII of 1934), the Central 
Government is pleased to direct that the 
said Act shall remain in force for a further 
period of five years up to the 31st day cf 
December 1943.

A. H. LLOYD,

Joint Secy, to the Govt, of India.
II. DOW,

Secretary to the Government of Indi .

The 6th January 1939.

No. 108-Com—The notification published by the Government of India, Commerce 
Department, is republished for general information.

By order of the Governor, 

C. G. NAIR,
Secretary to Government.

Tariffs.
Tariff Valuations.

New Delhi, the 17111 December 1938.

No. 73-T. (10)/3S.—In exercise of the powers conferred by section 2 of th> Indian 
Tariff Act, 1934(XXXII of 1934), and in supersession of the Notification of the Government 
of India in the Department of Commerce, No. 73-T. (7)/37, dated the IIth December 1937, 
and No. 73-T. (1)/3S, da"ea the 22nd January 1938, the Governor General in Council is 
pleased to fix, with effect from the 1st January J939, for the articles specified in column 2 of 
the import Tariff Schedule hereto annexed, the tariff values stated in column 4 of the said 
schedule.

TARIFF VALUES.
For the twelve months January to December, 1939.

Aota 1. Tariff-valued heads are based on the ordinary trade description of each article and covor all reduced 
grades and mixtures unless they are separately provided for.

Note 2 The expression " Far East ” covers China, Japan, the Straits Settlements, Malaya, Siam, French 
Indo China, the Netherlands East Indies and oiher Far Eastern countries. For the purposes of this notification 
it is intended also to cover Ceylon. .

Import Tariff.

Item 
No. in 

the First 
Schedule.

Names of Articles. Per Tariff Values.

SECTION I.

Live Animals and products of the animal

3 (J( | Fish, salted, wet—
(i) Soormai 

[ (ii) Bangdas ...
[ (iii) All other sorts

! Its. a. P-
I KINGDOM.

fi 0 o
3 4 0
G 4 0

5 0 0

Indian maund.

3 (3); Bomlas cwt.
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Import Tariff.—contd.

Itom 
No. in 

tho First 
Schedulo.

Names of Articles. Tariff Values.Per.

SECTION I.—‘Conoid. Rs. a. p.

Live animals and products of the animal kingdom—concld.

Shark fins, loose or in bundles from Arabian and Persian Gulf 
ports.

Skaik fins, loose or in bundles from China and the Straits

Butter 
Gheo ...

Cowries and shells—
Chanks—

Sound live ...
Sound dead ...
Other sorts 

Cowries, bazar, common 
Cowries, yellow, superior quality
Cowries, mottled, commonly known as Zillah, Tiger and 

similar other qualities.
Cowries, Maidive 
Cowries, Sankhli 
Mother-of-pearl,nacre 

j Nakhla 
Tortoise-shell 
Tortoise-shell, nakh

Ivory, unmanufactured—
Elephants’ grinders 
Elephants’ tusks (other than hollows, centres, and points), 

each exceeding 20 lb. in weight, and hollows, centres, 
and points each weighing 10 lb. and over.

Elephant tusks (other than hollows, centres, and points), 
not less than 10 lb. and not exceeding 20 lb. each, and 
hollows, centres, and points each weighing less than 10 lb. 

Elephants' tusks each less than 10 lb. (other than hollows, 
centres, ani points).

Sea-cow or.moye teeth, each not loss than 4 lb.
Sea-cow or moyo teeth, each not less than 3 lb. and under 

41b.
Sea-cow or moyo teeth, oach less than 3 lb*

3(4) cwt. 4 8 0

lb. 8 8 0
4 ■ lb.

cwt.
0 14 6 
42 0 0

a.

6(1)

thousand 88 0 0 
55 8 0 
13 0 0 
4 14 0 
6 2 0 
GOO

91

91

cwt.
19

91

15 8 0 
86 0 0 
20 0 0 

150 0 0 
8 2 0 
1 14 0

99

91

ft

lb.
w. •t

5(2)
800 0 0 
450 0 0

cwt.
99

380 0 0
11

160 0 0

275 0 0 
220 0 0

9 9

130 0 0
i»

SECTION II.

Products of the vegetable kingdom

6 0 0 
5 10

cwt.Gario ...
Potatoes 
Almonds—

(i) Without shell
(ii) In the shell—

(а) Iranian. Kagazi ...
(б) Iranian other than Kagazi 
(c) Other than Iranian—

(1) Soft shell including half-hard shell qualities
such as Prunnele and the like.

(2) Hard shell ...
Cashew or cajoo kernels, not skinned 
Coconuts, Straits, Dutch East Indies and Siam-

Husked 
Un husked 

Coconuts, Ceylon
Coconuts, other except Maldives

DaKapkapCshekra Ciihatra, Chupahap, Sakina and Brami ... 
All other qualities

Dates, wcd, in bags, baskets and bundles 
Datos, wet, packed in other receptacles ...
Figs, dried, Iranian 
Figs, dried, European 
Pistachio nuts
Raisins, rod, Persian Gluf ...

Spices, unground—
Cardamom seod 
Cassia lignea ...
Cloves •••
Cloves, exhausted 
Cloves stems and heads 
Nutmegs 
Nutmegs in shell 
Pepper, black 
Pepper, long ...
Pepper, white ...

7
99

8 70 0 0cwt.

50 0 0 
11 0 0

>9

J >

31 8 0»/
19 4 0
20 0 0

•9

99

56 0 0 
GO 0 0 
41 0 0 
21 0 0

thousandI
If

19

7 >

8 0 0
5 0 0 
2 9 0 
8 0 0
6 0 0 

13 4 0 
60 0 0

9 0 0

cwt.
3 »

11

71

If

I 9
9 9
99

45 0 0 
12 8 0 
50 0 0 
12 S 0 
10 8 0 
0 6 6 
0 4 0 

18 4 0 
17 12 0 
25 0 0

9(3) 9 I
I I
If

f I
I»

lb.
11

cwt.
99

I 9
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Import Tariff—contd.

Tariff Values.Item No. in 
the First 
Schedule.

PerNames of Articles.

Rs. a- p.SECTION II—concld.

Products of the vegetable kingdom concld.

cwt. 21 o o 
1 2 0

Ginger, dry, unground 
Mace, unground ...

• ••9(4) lb.• ••

B6^ Whofe(from^Straits, Dutch East Indies and Siam 
Whole from Goa 
Whoje from Ceylon 
Split from Straits, Dutch East Indies and Siam—

(а) Mature
(б) Immature 

Split from Ceylon—
(a) Mature
\b) Immature 

Sliced all sorts 
All other sorts

9(5) cwt. 9 4 o 
12 0 o 
11 4 o
10 ° ° 
19 o o

9 0 o 
19 0 o 
14 8 0 
9 0 0

n

a

a.

>>
n

ii

ii

ii ■

5 12 0Cassava or Tapioca flour11 I

7 0 0Cassava, Tapioca or Sago11(3) ii

8 4 0Copra or coconut kernel12(2) >9

• lb. 
cwt.

Cochineal
Gallnuts

15 0 
31 0 0

13

18(2) Gambier, Cube
Gambier in flakes or circular pieces

15 0 0 
33 0 0

99

91

Gum Olibanum or frankincense 
Gum Iranian (false)
Myrrh

13(3) 9 4 0 
9 0 0 

25 0 0

99

9 9
» 9

Dammer Batu, unrefined 
Acacian gums, other than ground, including gum Arabic, 

Senegal and gum African.
Gum Benjamin, ras
Gum Benjamin, cowrie (excluding pure cowrie)
Gum Dammer (or Copal)

13(4) 5 0 0 
18 0 0

ii

gum 9 9

20 0 0 
35 0 0 
25 0 0

99

99

19

Canes—
Malacca 
Chimity 
Tries
Root Moonah 
Mannu 
Polo, all kinds—

Not exceeding 10 feet in length ... 
Exceeding 10 feet in length

14
29 0 0 
9 8 0 
5 8 0

25 0 0
22 0 0

100 pieces
99• •• 99

99

99

40 0 0
47 0 0
14 0 0

99

91

cwt.Tohile • ••
Rattans—

Chair
Basket
Outers
Inners

16 0 0 
8 0 0 

40 0 0
25 0 0

• •• • • ■ 99

99

9)

99

SECTION III.
| Fatty substances, greases, oils and products of

THEIR DECOMPOSITION; PREPARED ALIMENTARY FATS * 
VAXES OF ANIMAL OR VEGETABLE ORIGIN.

Lubricating grease 
Petroleum jelly, white 
Petroleum jelly, all other sorts

Coconut oil
Linseed oil, raw or boiled

0 3 9 
0 5 0 
0 2 9

11 9 0 
2 4°

15 lb.
99

9 9

15(7) cwt.
Imperial gallon• ••
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. Import Tariff—could.

Item No. in 
the First 
Schedule.

Names of Articles. Per Tariff Values.

Rs. a. p.

SECTION IV.

Products of the food-preparing, INDUSTRIES ; BEVE­
RAGES, ALCOHOLIC LIQUORS AND VINEGARS; TOBACCO.

* Vermicelli, flour, fi cm tho Far East ...
‘Vermicelli, pfas, from the Far East "... • ...
•Vermivolli, ri o, from tl.o-Far Eas* ... ...
‘The tariff valuoi given. in- this item apply also to imports 

assess! d to duty as provisions and oilman's stores and gro­
ceries, a 1 sorts not othorw te specified under Item No. 21(1) 
beloA.

19 1G 12 0 
19 0 0 
15 8 0

cwt.
Tl

* >

20 Vegetable product (excluding hardened coconut oil) 
China canned fruit
Preserved Pine-apples from the F^r East

Canned or bottled provisions,- not otherwise specified— 
China preserves in syrup'

lb. 0 8 0
20(2) case of 4 doz. 

caso of 48 tin? 
of lj lbs. each.

box of six large or 
twelvo small 
jars.

10 8 0 
5 12 0

21
5 8 0

*China preserves, dry, candid
*The tariff value given in this item applies also to imports 

assessed to duty rs provisions and oilman’s stores and 
groceries, all sorts not otherwise' specified- under Item 
No, 21(1) below.

N.B.—For other tariff values under this item see those marked 
■with an asterisk (*) under Item No. 21(1) below.. -

lb. 0 2 G

21(1) ‘cwt. 
• lb.

COO 
0 4 G

Cocum... ... ... ...
Vegetable product (excluding hardened coconut oil), not canned 

or bottled.
‘Yeast, from tho Far East
‘The tariff value given in this item applies also to imports 

assessed to duly as canned or bottled provisions under Item 
No. 21 above.

N'B.—For other tariff values under this item see those marked 
with an asterisk {*) under Items Nos. 19 and 21 above.

phit from Java denatured before clearance

cwt. 15 0 0

0 12 0Imperial gallon.22(6)

SECTION V.

Mineral products.

27(2) Pitch and tar—
Coal pitch 
Stockholm pitch

3 0 0 
12 0 0

cwt.
T 1

Imperial gallon. 0 12 0 
18 0Transformer oil including transit and switch oil, other than 

that assessed to duty under the proviso to Item No. /2(8) of 
the First Schedule of the Indian Tarill Act, 1934.

27(8)
n

3G 0 0ton.Mineral oil w ich has its flashing point at or above ono hun­
dred and fifty degrees of Fahrenheit’s thermometer, and is 
sul as is no^ ordinarily used except as fuel or for some 
sanitary or hygienic purposes, if imported naked in bulk.

27(a)

1

SECTION VI.

-DnAnAiAPFUTICAL products; COLOURS 
PHARPeBFUmeuv; soap; CANDLES and 

’ AND gelatines; Explosives;
CHEMICAL AND

AND VARNISHES 
the LIKE; GLUES
FERTILISERS.

3 0 0 
0 10 0 

1G 4 0

cwt.
including compressed orY^ified gas 

“nium carbonate or bicarbonate -.
ATtaiaSo"^, crystalline ...

Salammoniac, sublimed ...Other sorts, including compressed ...

lb.28 cwt.
11 8 0 
25 0 0 
19 0 0n
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Import T ah iff—conid.

Item No. in j 
tile Fjrst j 
Schedule. ;

Per Tariff ValuogNames of Articles.

I

SECTION VI— con id.
Rs- a- p. I

CHEMICAL AND PHARMACEUTICAL PRODUCTS; COLOURS
and varnishes; Perfumery; Soap; Candles and 

Glues and Gelatines; Explosives;the like ; 
Fertilisers—contd. i

cwt. 18 4 o 
4 0 o 
0 3 G 

20 8 o 
0 4 9 

15 12 o 
0 7 9 

26 12 .0 
4 8 0

2S j Boric acid 
—conid. | Calcium chloride

j Carbonic acid gas including compressed or liquefied gas 
I Caustic potash other than electrolyte ... •
! Cholrine ... . ... . . ... ' ... ...
Copper sulphate ...
Menthol (peppermint) crystals 
Potassium bichromate ...
Soda ash including calcined natural soda and manufactured 

s:squi-carbonates.
Soda, caustic, flake or petal ...
Soda, caustic, powdered 
Soda causti’, solid 
Soda crystals 
Sodium bichromate 
Sodium hydrosulphite 
Sodium sulphide 
Sodium thiosulphate (Hypo)

I Tartaric acid
j Trona or natural soda uncalcined 
\ Bamlochan (bamboo Camphor), crude 
Calumba root
Chin* root (chobchini) rough...
China root (chobchini) scraped 
Cubebs 

j Galangal 
Salep

N.B.—The tariff vuluations apply to articles packed in con­
tainers of not less than 14 lbs. except in the case of menthol 
(peppermint) crystals; tho tariff valuation for the latter 
applies to all menthol in containers of § oz. and above.

j Acetic acid 
I Arsenic (China mansil)
Borax, granular, powdered or crystalline 
Calcium carbide ... 

j Chlorate of potash...
Naphthalene balls...
Oxalic acid 
Sodium bicarbonate
Sodium silicate (in liquid form) ... ’’’

' Asafcetida, coarse (hingra)
j N.B.—The tariff valuations apply to articles packed in 

tainers of not less than 14 lbs.

29(1) Cinematograph films, exposed—
Exposed standard positive films, new or used—

Feature films 
Other films ...

30 ! Cuttle fish bone ...
| Gamboge
Vermilion from China

>1

lb
cwt.
lb Icwt.
oz.

CWt;
11

10 o o 
10 4 o 
8 0 0 
6 10 0 

25 0 0 
31 0 0 

6 2 0 
10 4 0 
68 0 0 

4 0 0 
14 0 

10 0 0 
9 0 0 

16 0 0 
37 S 0 
10 0 0 

130 0 0

11•v
> J

1J

11

11

11

>1

> 1

11

11

lb
cwt.

11

11

11

. 11

» I

2S(S) lb. 0 3 3 
34 0 0 
11 0 0 
11 8 0 
19 0 0 
15 0 0 
33 8 0 
4 8 0 
6 0 0 

33 8 0

cwt.
>»
>)

■

> >
) >
i«

j >

>>
con-

0 7 0 
0 3 0

foot
i >

6 12 0 
1 0 0 
2 12 0

cwt.
lb.
11

Alizarine, moist—
(а) not f xceediug 16 per cent
(б) over 16 per cent, not exceeding 20 per cent 
(c) exceeding 20 p r cent ...

Alizarine, dry—
[a) not exceeding 40 per cent 
(5) exceeding 40 per cent ...

Congo red
Coupling dyes of the naphthol group—

(a) Naphthols ...
(0) Rapid fast colours (rapid salts) *.!
(c) Bas;s
(d) Other salts

30(1)
55 0 0
63 0 0

118 0 0

1 12 0
3 0 0
0 9 0

2 11 
6 8 6 
2 6 0
1 12 0

1 8 0 
2 6 6

4 12 0 
16 6 °
0 3 6
0 li 0 
0 6 6
0 5 6
1 8 0

cwt.
11

••• : >
lb.

> i
11

11

ii\
ii

i Vats— f 1

(a) Indigo 
\b) Carbazole blue 
(cj Other sorts— 

CO P' Ste... 
{ii) Powder 

■ Sulphur black 
[ Metanil yellow 
f Aniline oil 

1 Aniline salts 
’ All others

11

If

i 11

11

11

11

11

11• ••
>1
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Import Tariff—conlcL

Item No. in 
the first 
Schedule.

Names of Articles. Tariff Vain as.Per

SECTION VI—cotuld.
Rs. a. p.

Chemical and Pharmaceutical products ; Colours 
and Varnishes;
the like ; Glues and Gelatines;
Fertilisers—concid.

Cassia oil, natural, from tho Far East ...

Citronella oil, natural, from tho Far East

Gajupatti oil, natural, from the Far East 
* Peppermint oil, natural, from tue Far East 
"Tho tariff value applies to peppermint oil packed in containers 

of more than 1 c-z.

Camphor, synthetic—
(а) powder
(б) in slabs and tablets ...

Camphor, other than synthetic—
(a) powder
(b) in slabs and tablets 

Perfumery—
Gowla, husked and unhus'ted 
Kapurkachri (zedoary)
Patch leaves (patchouli) ...
Rose-flowers, dried

Perfumery; Soap; Candles and 
Explosives;

31 lb 0 14 0
31(1) lb. 10 0
31 (-21 lb. 18 0 

SCO
V

31(4)
lb. 12 0 

10 0

13 0 
1 7 '0

31(5)
85 0 0
14 10 0
15 8 0 

9 12 0

cwt.
PI

> i

SECTION VIII.

Rubber and articles made of Rubber.

Cycle tyres (pneumatic) from the Far East
Cycle tubes from the Far East
Solid rubber tyres for carriages and rickshaws

doz:n 10 0 0 
4 0 0 
0 8 0

39(1)
lb.

SECTION X.

Paper and its Applications.

Packing and wrapping paper—
Machine-glazed pressings ... ... ...
Manilla, machine-glazed or nngalzed, and sulphite envelope 
Kraft and imitation kraft other than bleached

Straw boards (not lined)

Old newspaper in bales and bags

SECTION XL

Textile materials and Textile Goods.

44 lb. 0 19 
0 1 11 
0 2 291

5 0 0cwt.
44(2)

44(6)

»*■

4 8 0cwt.

Silk, raw—
Chinese—

Waste products
Duppion all kinds ... •••
Hand reeled (excluding re-reeled)-

Japanese filatures and hand_ reeled ^nd hand re-recled but 
excluding duppion all kinds.

46
18 0 
2 2 0
2 4 0
3 0 0 
3 14 0

!b.
P J

» )
> >
J l

4 0 0 
10 8 0

cwt.
Coir fibre 
Coir yarn

5C(8) M

SECTION XII.

; ARTICLES
FOOTWEAR, HATS,

nickelled, brassed, fluted or metal
Umbrella ribs other than

tiPSPoW_Flexus, 23, 25 and 27 inches-. 
From Japan 
From other countries 

Solid Plexus, 16, 19 and 21 meh 
From Japan •••

Solids, 23, 25 and 27 inches- 
From Japan 
From other countries 

SolidB, 16, 19 and 21 inches- 
From Japan 
From l

56
1 12 0 
3 4 0

gross
»»

19 0
»y

1 12 0
■2 0 0n

1 6 0 
1 12 0/»

»»
other countries
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Import Tariff—cunld.

Rem No. in 
the first 
Schedule.

Tariff V. ling,FerNames of Articles.
:.

5.ECTION XIII.

rs- a. pof other Miner ad materials ;Wares of stone and
Ceramic i RODUCts ; Glass And Glassware.

Aerate 1 water bottles, empty—
Ccdd’s pattern -- 

Under 10 ozs.
10 ozs.
Over 10 ozs.

Crovn coil: pa.tern—
7 :zs, and unler...
Over 7 ozs. up to and including 10 
Over 10 ozs.

00
gross 1G o o

17 0 o
18 8 o

12 8 o 
18 0 o 
14 8 0

! '
)!

■ >

OZS. I)

n

Glass bangles— 
China—

G0(3)
100 pairs 2 0 0

4 0 0
5 4 0

Nimuchi and pasalal 
Bracelet Jadi and fancy, all kinds 
Rajawarakh, all kinds

...•...
>>
M

Japan—
Reskmi or lus'.rc, all-colours—

Fancy (inclu ling all kinds of Vankwel or zigzag 
but excluding hexogonal bangles).

Fancy He agonal 
All others

Hallow or tube, all colours 
Sonerikada (golbala)-—

Containing .old in their composition 
All others

dozen pairs 0 1 G

0 0 H „ 
0 0 9 
0 17

■ V.. ))
I*

I >

0 12 0 
0 1 10

»>

SECTION XV.

Base Metals and Articles Made therefrom.

Iron or Steel, old cwt. 1 10 0G3

Iron or Steel nails—
Nails, rose and deck 
Nails, bullock and horse-shoo

63(1 G)
cwfc. 14 8 0 

39 0 0

Iron and Steel cans or drums—
When imported containing kerosene and motor spirit, 

namely :—

Cans, tinned, of four gallons capacity 
Cans or drums, not tinned, of two gallons capacity—

(a) with faucet caps
(b) ordinary

Drums of four gallons capacity—
{a) with faucet caps 
(b) ordinary

63(28)

0 4' 6can. •
0 14 0 
0 6 0

can or drum
*»

14 0 
0 12 0

drum
? I

Copper, braziers, sheets, plates and sheathing
Copper, circles ...
Copper, foil or dankpana, plain, white, 10 to 11 in. x 4 to 5 in. 

Copper, foil or dankpana, plain, coloured, 10 to 11 in. x 4 to 5 in.

36 0 0 
39 0 0 
13 0

64 cwfc.
*>

hundred
leaves.

1 3 0
5 >

27 0 064(1) Copper, old cwfc.

27 4 0Go German silver including Nickel silver, old

Aluminium circles 
Aluminium sheets, plain

Brass, patent or yellow metal, sheets and sheathing, weighing 
1 lb. or above per square fool, and brazeir.j, and plates. 

Brass, patent or yellow metal, circles weighing 1 lb. or above 
per squat e foot.

cwfc.

0 10 0 
0 9 6

G6 lb.
> >

29 0 0
30 0 0

70 cwfc.

>»

21 6 0 
18 8 0
33 8 034 0 0
13 0 0

2 6 0
0 8 S'

70(1) Brass, patent or yellow metal ingots ...
Brass, patent or yel ow metal> old 
Copper, pigs, tiles, ingots, cakes, bricks and slabs 
Cupro-nickel bullet cases, old 
Lead, pig 
Quicksilver

Crew” corks

»>

! )
> I
1/

lb.
71 • im «/• gross.
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Import Tariff—concld. •

Item No. in 
tho first 

Schedule. Names of Articles. Tariff Values.Per

SECTION XX.

Miscellaneous Goods and Products
INCLUDED.

Rs. a. p.

NOT ELSEWHERE

82(2) I. Celluloid bangle8, viz— |

(H AU plain, flat, bangles without border or grove of i 
" idth not over 3 inch but not under £ inch. I

(2) AH plain, flat, bangles with border 0r grove of width ! 
not over # inch but not under £ inch, excluding i
bangles with multiple borders or grooves.' - I

II. Celluloid fancy bangles, viz.—

(1) Patla bangles, all colours, including zigzag, patla 
bangles, of width under £ inch but not under £ inch.

(2) Rubber-rings, passa, vavto, zigzag all colours and | 
rainbow designs but excluding coils, Dantia and coral i 
roots.

dozen pairs 0 9 r,

0 7 6

0 2 9

! 0 13

Bird-Lhot84 cwt. 31 0 0
Tennis balls dozen S 0 0

N, E. PI L LA I,

Joint Secy, to the Govt, of India.

The 6th January 1039.

No. 117-Com.— The following notifica­
tion, issued by tho Government of India 
in the Commerce Department, is republished 
for general information.

•which is proved to the satisfaction of the 
officer cf Land Customs (o he the natural 
produce of the said territory”.

N. E. P1LLAT,
Joint Secy, to the Govt, of India.

The 6th January 1939.

No. 119-Com.—The following notifica­
tion, published by the Government of 
India,
Eevenues), 
information.

By erder of the Governor, 
C. G. FAIR,

Secretary to Government. Finance Department (Central 
is republished for general

Tariffs.
By order of the Governor, 

C. G. HAIR, 
Secretary to Government.

COSTOMS.

Simla, the 30th April 1938.
No. 85.—In exetcise of the powers con­

ferred by section J9 of the Sea Customs 
Act, 1878 (VIII of 1878), the Central 
Government is pleased to cancel the 
notification of the Government of India in 
the Finance Department (Central Eevenues), 
No. 29-Customs, dated the 20th May 1933.

A. H. LLOYD,
Joint Sccy. to the Govt, of India.

Simla, the 14tli May 193S.

No. 24-T. (I)/38.—In exercise of the 
powers conferred by section 5 of the Indian 
Tariff Act, 1934 (XXXII of 1934), the 
Central Government is pleased to direct 
that the following amendment shall bo 
made in the notification of the Government 
of India in the Depaitmcnt of Commerce, 
No. 24-T. (l)/35, dated the 26th October 
1935, namely:—

the said notification, 
shall bo substituted,

For the proviso to 
the [ olio wing proviso 
namely—

“Provided that such duty shall not be
article other than salt - -leviable on any
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following further amendment shall k 
made in the notification of the Government
of India in the Finance Department 
(Central Revenues), No. 33-CustomB, date 1 
the 22nd June 3935, relating to exemption 
of certain goods from customs duties or 
part thereof,' namely :—

In the said notification, in Schedule I 
Import Duties, under-the head “B—Govern" 
raent. Departments”, in entry (2) im the 
second column against serial No. 29, f0r 
the word, figures and brackets ‘and 80 (2) ’ 
the word, figures and brackets ‘SO (2) and 
31’shall be substituted*

The 6th January 1939.
No. 121-Com.—The following notifica^

Government oflion, issued by the 
India, Finance Department (Central Reve­
nues), is republished for general information.

By order of the Governor, 

C. G. NAIR,
Secretary to Government 

Customs.

Simla, the 4th June 1938.
No. 89.—In exercise of the power con­

ferred by section 23 of the Sea Customs 
Act, 1878 (VIII of 1878), the Central 
Government is pleased to direct that the.

A. H. LLOYD,

Joint Sccy. to the Govt, of India.
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